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C.P No.46l(MAH)/2017

SHRI B,S,V, PRAKASH KUMAR
M EMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T]
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NAME OF THE PARTTES A11 Arch lndia Pvt Ltd

S. S. Facades Pvt'Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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ORDER
CP 46/I&BC/NCLT/MB/MAH/2017

On the memo filed by tht'Petitioner Counsel seeking crtcnsion o[ time olr

the ground that the Settlenrent is.1t the advanced sta8e, at request of the Parties,

list this matter on 27.9.2017 for reporting Settlement

sd/- sd
V. NALLASENAPATHY
\Icmber (Technical)

B.S,V. PRAKASH KUMAR
\lember (ludicial)


